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Fals reiJQbur8elMllt or eoave7-. ex· 
peues to .tatr of Publ1e EDter»riIea 
,Ventre for eoDtiDa.bt&" EducatlOa 

1323. SHRI CHlRANJI LAL SHAR .. 
MA: Will the Minister of INDUSTRY 
be pleased to state: 

(a) whether some professional staff 
members in the Public Enterprises 
Centre far Continuing Education are 
getting reimbursement of conveyance 
expenses /by giving false declaration. 
from 1978 onwards; and 

(b) if so, what action bas been t?ken 
against these persons for the violatioll 
of rules of the Centre and for 
defalcation of Centres funds? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CHANANA): (a) and (b). 
Public Enterprises Centre for continu-
ing Education is an autonomous body 
registered under the Societies Regis-
tration Act, 1860. The Executive 
Council of the Society is responsible 
!for the management and a.dministration 
of the affairs of the Centre in accor-
dance with its rules and bye-laws for 
the furtherance of its objectives and 
it has all the necessary powers. Com-

Statement 

plaints received in this regard have 
been referred to the Executive Coun-
cil of the Centre. 

Promotion of' State Civil Servlee 011-
cen of TamJl Nadu to IA.S. 

1324. SHRI D. S. A. SIVAPRAKA-
S .. ~r~I: Will the lVlinister of HOME AF-
FAIR'S be pleased to state: 

(a) how many state Civil serv'ice 
Officers belonging to Tamil l'Tadu 
State Cadre \vere promoted or 
appointed to the Indian Administra-
tive Service in 1979-80; and 

(b) rile particulars of officer::, and 
details of the:r service~! 

THE MINISTER OJ? STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH): (a) 
Three members of the State Civil 
Service of TamIl Nadu were promoted 
to the I.A.S. in 197!)-80. 

(b) The names of the officers, the 
dates of their appointment to the 
State Civil Service and to the LA.S. 
and the posts held h,\' them at the tLne 
of their aopointment to the I.A.S. are 
given in the enclosed Statement. 

Th! ,,'ZII1r:f if t,i: m;mbcn of the State Civil Selvice 0" Tamil .Nuda appointed 10 tlz~ 1 .. l.S. dU1irl~ tlte 
period 1 sf A/Jril, I,)7} t" 3~ st .\11/ch, '91o, dates of thdr app?inf,71m! to the .\Iat!.' Lwil .')(Ilile and 

1.A..S. and the PO,l,t5 held b)t th_'m at the time of their ap/}oint1Jlellt to thl: I.A.S. 

---.---- - ------------- -- -- - -- ---

Name of the offirer Date of appoint- D~lk of :.>pnoint- Posts held at 
mcnt to state 111ent to 1..\.S. tIle time of 
Civil Service ~rp()il,.t ,;cnt to 

tl(P I. .. \.S. 
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Shri P. L. Ponm.l<;w.i'l.lY 

S'tri N. S 1.111'1l:Jga n 

Shri E. V. R:lm In<lt'lan 16-10-1965 

6-0- 1979 

18-2- 1930 

Joint Dir ector 
of Agriculture 

Dit'~"t()r of 
Soci.tl WeIf-u'e 

Joint Director 
of IndulJtrie~ 
& CO'llPl("rce. 




